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C.C.P. 89/2005 in O. A. 247/2005(0)

Hon’ble Nfr. A. K. Sin^ Member (A)
Hon’bie M. K̂ ttfudah, Mdnber (J)

Sri s. p. Sin^.
V f  Re :̂ Sri PraveeaKnmarfor SriM,K. Sin^

Heard bofh sides. Coimsel for jqiplicsunt submits that die 
respondents im e complied &e orders of tilie Tribunal in O. A. 247/2005 
and aggrieved me said order, he has prefeiTed a fresh O.A. As Such, 
there is no c(̂ )lSfipt on ttie part of the respondents. Hmce C.C.P. is 
closed and notices are discharged.

(M. Knthaiah)  ̂
Member( J) <=\.

(A.K!'Singh) 
Member(A)


